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9. Jabalpur 1 (15.9.1998) 

10. Jodhpur 

11- Jaipur 

12. Patna 1 (27.9.1998) 

13. Channal 

14. Bangalore 

Total 4 

{Translation} 

Construction Of Darn 
) 

3867. SHRI H. P. SINGH: Wil the PRIME MINISTER 
be pleased to state: 

(a) whether the Union Government have cleared 
the proposal to construct a dam across the river of Sone 
in Bihar for power generation recantly; 

(b) if so, the details thereof; and 

(c) the expenditure Ykely to be incurred thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL) : (a) No, Sir. 

(b) and (c) Do not arise. 

[English} 

Small Hydel PCMM" SbIIIons 

3868. SHRI MULLAPALLY RAMACHANDRAN: Will 
the PRIME MINISTER be pleased to state: 

(a) whether the Government propose to permit 
setting up of small hydel power station in villages, under 
Voluntary Organisation or Panchayat that do not pose any 
threat to ecology and environment; 

(b) whether any such station have been set up in 
the Stat. of Kerala; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE 
IN THE MINISTRY OF PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI RAM NAIK) :(a) Ministry of 
Non~nventionat Energy Sources Is encouraging setting 
up of smaH hydel power stations by Non-Gov.rnm.ntal 
Organizations. local bodies. apart from Government, 
pubic and private sectors. 
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(b) and (c) In the State of Kerala, MHnvallom smaH 
hydel project In Palakkad district has been alloned to the 
Palakkad Zilla Panchayat for Implementation. Requests 
for allotm.nt of small hydel schemes received from the 
Kannur, Kozhlkode, and Malappuram ZIHa Panchayats are 
under consideration of the Kerala Government. So far, no 
such station has been set up In Kerala. 

VIgIlance o.p.tment of Kendrlya Bhandar 

3869. DR. BIZAY SONKAR SHASTRI : Will the 
PRIME MINISTER be pleased to state: 

(a) the number of employees of the Kendrlya 
Bhandar found Involved In Irregularities and corruption 
cases during the last three years; 

(b) If so, the details thereof and the action taken 
against them; 

(c) whether the Government propose to strengthen 
the vigilance system In Kendrlya Shandar; 

(d) If so, the steps taken/proposed to be taken In 
this regard: and 

(e) the number of cases relating to Kendrlya 
Shandar pending with vigilance Oepartment at present 
alongwith the reasons therefor'? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) and (b) 
Complaints had been received against 67 .mploy .... The 
complaints related to matters Ike: 

I) Overcharging from the customers. 

iI) Interpolationloverwrlting In store Is.ue notes. 

ill) Shortage/piHerage of stock. 

Iv) Less weighment of ration artIcIet. 
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